SCHEDULE 1
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S SALTER LABS INDIA PRIVATE LIMITED

1.| NAME OF CORPORATE PERSON

Salter Labs India Private Limited

2.| DATE OF INCORPORATION OF
CORPORATE PERSON

19/06/2023

3.| AUTHORITY UNDER  WHICH
CORPORATE PERSON IS
INCORPORATED / REGISTERED

Registrar of Companies, Kanpur

4. | CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

U46596UP2023FTC184148

S.| ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF THE CORPORATE
PERSON

Reg. Office: D-69, Ground Floor, Sector -30,
Gautam Buddha Nagar, Noida, Uttar Pradesh
-201303

6. | LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

05.12.2025

7. | NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION
NUMBER OF THE LIQUIDATOR

Sachin Sapra

Address: 424, 4" Floor, Tower-3, RPS Infinia,
12/6 Milestone, Main Mathura Road, Sector
27C, Faridabad, Haryana - 121001

IBBI Reg. No. IBBI/IPA-002/1P-
N00005/2016-17/10005

Mobile: 9910219977

Email: sachin@sns18.in

8. | LAST DATE FOR SUBMISSION OF
CLAIMS

03.01.2026

Notice is hereby given that M/s Salter Labs India Private Limited has commenced voluntary

liquidation on 5" December, 2025.

e




The stakeholders of M/s Salter Labs India Private Limited are hereby called upon to submit a
proof of their claims, on or before 3™ January, 2026 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
s
Sachin Sapra

Liquidator of M/s Salter Labs India Private Limited
IP Reg. No. IBBI/IPA-002/IP-N00005/2016-17/10005

Date: 05.12.2025
Place: Faridabad
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Acting in its capacity as Trustee of various Arcil Trusts
i Arcil Office: The Ruby, 10th Floor, 29, Senapati Bapat Marg,
Dadar (West) Mumbai-400028
Website: https://auction.arcil.co.in; CIN-U65999MH2002PLC134884

CORRIGENDUM

Please refer to the Public Notice for Sale Through Online E-Auction published in this
News Paper on 26.11.2025, Pertaining to Name of the Borrower/ Co-Borrower/s/
Guarantor/s/ Mortgager/s: M/s. Kurban Contractor, LAN No.46168640000163. Date
& Time of E-Auction should be read as “13.01.2026, 04:30 AM” instead of “10.12.2025
10:30 AM”. Anis, LAN No.30869430000181. Date & Time of E-Auction should be read
as “09.01.2026, 05:00 PM” instead of “10.12.2025 11:30 AM". Mohd. Amjad, LAN
N0.45899630001445. Loan Account No. should be read as “30869430000040” instead
of “45899630001445". And Date & Time of E-Auction should be read as “13.01.2026,
02:30 PM” instead of “10.12.2025 03:30 PM”. All other details remain same.

n f ASSET RECONSTRUCTION COMPANY (INDIA) LTD.
[Cl

Place: Haridwar Sd/- Authorized Officer
Date: 06.12.2025 Asset Reconstruction Company (India) Ltd.

FORM MHo. INC-26
[Pursuant to Fule 30 the Companias (Incorporation) Fules, 2014)
ﬂnﬂﬁﬂﬂ: of Registered Ofice of GiaxoSmithKline Asia Private Limited
from “State of Punjabh™ to the “NGT of Delhi™
BEFORE THE CEMTRAL GDVERNMENT
HOKN'BLE REGIONAL DIRECTOR, NORTHERN REGION, NEW DELHI
MINISTARY OF CORPORATE AFFAIRS
& B-Z Wing, 2nd Floorn, PT. Deandayal Anbyodaya Bhawan,
CEO Comphirs, Mow Deinl - 170 003
I THE MATTER OF THE COMPANIES ACT, 2013, SECTION 13{4) OF COMPAMIES
AGT, 2073 AND RULES 30(5)(a) OF THE COMPANIES (INCORFPORATION) RULES,
2014,
AN
I THE MATTER OF GLAXOSMITHKLINE ASIA PRIVATE LIMITED HAVING ITS
REGISTERED OFFICE AT PATIALA RDAD, NABHA, PATIALA, PUNJAB - 147201,
CIM: US9999PB1995PTCO2E47E
R ... Applicant Company
Mobice s hereby gleen tothe Goeneral Public that the Applicant Company proposns (o
make application 1o tha Hon bla Raglonal Directon, Northern Ragion, Mew Dalhi; ondar
Section 13 ol fhe Companies aol, 2013 Saaking confirmation of albecalion of the
gituation clause of Memomndum of Associalion of the ."-'l.l:llillﬁt-i\m{:l:lm pany Intesms ol
the spacial resalution passad al ihe Extra-ordinary General Mesting held on Manday,
151 day ot Becembar, 2025 to cnabie the Applicant Company to change its Registered
Oftice fram the Siate of Punjal o NCT of Dedhl
-‘:'-"'_-.' persan whose nterest 12 Hopdy 50 ba - affostad By the proposaed change of- e
Ragistared OMce of tha Applcant Sompany may deliver aither on the MCA-21 portal
T mca. g in) by fling Investor Caomplaint form or cause o0 be delvesed or send
by ragistered post of hisser objections supported by an amidawit siating e natun ol
hig s interes] and grounds of oppasitieon o e Hon®ble Regional Diracios, Nor e
Rageon, Mew Daim gt 8-2 Wing, Z2nd Flioor, P Deendayal anbrodaya Bhawan, GEon
Compbas, Mew Dethi - 110 003 within fourteen days from the dala of peblication of
this notice with a copy of the Applicant Company at its Registered Office at Patiala
Roed, Mabha, Patiala, Funjab - 147 Z010 along with carban copy at Corporata Oiica
situated ot 10N Flesor, O Horeon Center, DLF Phase 5, Goll Coaerse Boad, Saecior 43,
Guregram, Haryana - 1220052
For and on hehail of Applicant Company
GiaxaSmithKline Azia Privale Limited
2d /-
Kanika Shah Wadhwa
Whole-Time Direcior
DIM; DEABEGTA

Dale: 05.12.2025
Phnn:gu[ugram

AN

/I
SCHEDULE-I

/ FORM A
PUEBLIC ARNOUNCEMENT
/] (Ragulation 14 of tha Insalvency ard Bankruplcy Board of India

{Violuntary Liguidalion Procass) Regufalions, 2017)
FOR THE ATTENTION OF THE STAHEHOLDERS OF
SALTER LABS INDIA PRIVATE LIMITED

N

—

4 NAME QOF CORPORATE PERSON SALTER LABS INDIA PRIVATE LIMITED

24CATE OF INCORPORATION OF 19.08.2023
CORPORATE PERSON

3. AUTHORITY UNDER WHICH CORPORATE
PERSOM |5 INCORPORATELREGISTERED

Registrar ol Companies, Kanpur

2ty KOTAK MAHINDRA BANK LTD.

spgulened Cflice: 17-BR Block, Busdrs Kura Complex, Bandrs [E], Mumbai 400 05
Branch Office : EPICAH Mall, 2nd Flox
Appendix |V [Sea Rule 8{1]] Possession Notice (For immovable property)

Whereas; The undersigned being the Authorized Cdficer of the Kotak Mahindra Bank Lid. a
bankong company within the meaning of the Banking Requlation Act, 1943 having il's
Registerad Office st ZTBKEC, © 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai -
400 051 and branch office al EPICAH Mall, Z2nd Floor 88 681, Maiafgarh Road Industral
Area, Mol Nagar, New Delhi-110015 under Sscurdisabion and Recanstruction of Fnancisl
Azzets and Enforcement of Security nferest Act, 2002 ("SARFAES] AcT') and in exercise of
the powers confered under sections 13 (12) read with Rule 3 of the Security Infenes!
\Enforcement) Rules, 2002 issued 3 Demand Molice dated 26.08.2025 for Loan Accoumn
No. OD6247992214 calling upon the borrower's/parties. 1. Delhi Foundry Pvt Ltd
{Borrower & Mortgagor), 2. Geburt Plast Pvi Lid. (Guarantor), 3. Mr. Luv Jain
(Guarantor) and 4. Mrs. Shalu Jain (Guarantor) o repay the amount mentionad in e
nofice being Rs. 1,20,73,207- (Rupees One Crore Twenty Lakh Seventy Three
Thousand Two Hundred Saven only) within 60 days from the date of recalpl of the said
Demand Molice

The aforementionad Bomrowes's | Guarantor's Mdargagor having faded to rapay the amoun,
nikice s hereby gven bo the Bomowsn's | Guaranton's 'Mortgagor and the public n genssal
that the underzigned has taken Symbaolic possession of the property Sescribed herein below
in exercse of powers conferred on him herunder Section 13038) of the said Aclraad with Rule
& of the said Rulss on this 03.12.2025.

The borrowes's altenbion s invited o provisions of sub—section [3) of section 13 of the Aol n
respect oftime available, fo redesm the secired assels

The Bormower's ' Guarantar’s Mortgagor mantionad herenabove in padicular and the public
ingeneral is hersby cautioned nat to deal with the property and amy dealings with the propery
will be suyact o the charge of the KOTAK MAHINDRA BANE LIMITED, for an amounlt Rs.
1.20,73 207/- {(Rupees One Crore Twenty Lakh Seventy Three Thousand Two Hundred
Seven only) as on 01.09.2025 along with fulure interest al the contractual rate and
subsbule interest, modenial expenses, costs and changes ete, from 02,08.2025.

Description of the Immovable Property:

ALL THAT PART AND PARCEL OF PROPERTY CONSISTING OF :-

"Plet No. 311130 2ite 4 area admeasuring 1070.62 sq.mirs, Industrial Area Sahibabad,
Ghaziabad, Uttar Pradesh.” Bounded by: North: Plot No. 311/29, East; 40'wide road,
South: Plot No. 3M1/31, West: PlotNo. 212

Date: 03.12.2025
Place: Ghaziabad

(B8, Najafgarh Roed, Moti Magar, Mew Dhelhi-110015

{Authorised Officer),
Fotak Mahindra Bank Ltd.

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankmnupicy Board of India
iinsolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF
M/5S METCALFE PROFERTIES PRIVATE LIMITED
RELEVANT PARTICULARS
1. |4ame of corporate debtor M5 METCALFE PROPERTIES PRIVATE LIMITED
2, |Data of ncompoeation of corparate |26-08-200%2
dulton
3, |Authpaity endes which carparale
—jeblo s Incorpardled egistened,
4,  |Corporabe Idenbty Mo. ! Limiged
Liabidty Identdication Ma, of
coeporata dabbar
G, |Address of the regisiered oflice
and priripad office (il dny) of
corporate debbar
NE, [Insolvency commenceiment data in
{re=nect of corporata dabior
7. |Estimated date of closise of
| msokeEncy resoiulion process
& |Mame and regisiration nuember of
i ingnhency prafessional acting
55 irderim resolution prodessiona

REGISTRAR OF COMPARIES, DELHI & HARYANA,

|U452070L2002PTC117145

KH MO 154/470, V& PO POOTH KHURD, Morth West
Delki- 110039

037 Deg mbssr H125

7 May 2026

LANJAY KLBEAR JHA
IBBLIPA-DELIP-MO06ES 20T -1 29 200

4| CORPORATE IDENTITY MUMBER ! LIMITED U4a59ELIF2023FTC 14148
LIABILITY IDENTITY MUMBER OF
CORPORATE PERSON

5| ADDRESS OF THE REGISTERED OFFICE

Rag, Office : D65, Grourd Flood, Seclor30
AND PRINGIPAL QFFICE [IF ANY) OF

Gaulam Budiha Magar, Nolda, Litar Pradesh

CORPORATE PERSON o 201303
6| LIQUIDATION COMMENCEMENT DATE OF |05 12,2025

CORPORATE PERSON
7] HAME, ADDRESS. EMAIL ADDRESS, Sachin Sapra

TELEPHOME NUMBER AND THE Bdruss: 424, 41 Flaor, Tawer-3, RPS Infinia,

REGISTRATION NUMBER OF THE
LIQUIDATOR

12/ Mileslone, Main Mathura Road. Seclor-27C,
Faridabad, Haryanra-121001

IBEBI Fte%. ko IBBIAPA-DO IP-HOMI052016-
177110005

Mobde - G102 194977

Emall : sachnisns 18.in

ELAST DATE FOR SUBMISSION OF CLAIMS 03012024

Molice 15 lereby givan [hal Mis Salter Labs. India Private Limited has commanced veluntany
liqudalion on 05th December, 15

The ziskahaldars of Mis Salter Labs India Private Limited ere hareby called wpon o submit 8
pracf of their claims, on ar before 03rd Janwary, 2026 to the liguidgator at the address menhbonad
againat tem 7

The linangial ceadtors shall submil halr pracd of claims by sleclronic méans anly

Al olhar slekahaldars may submit the proof of claimes in persan, by post or by electronic means.
Submission of fales ar misleadng proods of claén shall gteact penallies

N Sachin Sapra
Dang : 05.12.2025 Liguedator of Satter Labs India Private Limjited
Placan Faridabad IP Beg. No. IBEIPA-DDZIP-NOG0DS2016-1 7405

E-AUCTION SALE NOTICE
ZENICA CARS INDIA PRIVATE LIMITED (UNDER LIQUIDATION)
CIN U74900HR2007PTC043098
Reg. Off.: Orchid Centre, Sector - 53 Golf Course Road, Gurgaon - 122001
Email ID: lig.zenicacarsindia@gmail.com

Liquidator: Navneet Gupta
Liquidator Address: 1598, Level- I, Sector 22 B, Chandigarh - 160002
Email: navguptaca@gmail.com, Mobile: 9814333213
Date of E-Auction: 30.12.2025, Time of Auction: 11:00 A.M. to 03:00 PM
(With unlimited extension of 5 minutes each)
NOTICE is hereby issued for the sale of assets of the Corporate Debtor under Regulation
32 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations,
2016 in terms of the order dated 25th April 2025 passed by Hon’ble National Company Law
Tribunal (NCLT), Chandigarh, Bench I, Chandigarh.
The sale of assets of the Corporate Debtor will be done by the undersigned through the e-
auction platform Baanknet (formerly eBKray), on “As is where is basis”, “As is what is
basis”, “Whatever there is basis”, and “No recourse basis”.

Sr. [Lots - Reserve Price | Earnest Money |Bid Incremental
No. Description (INR) Deposit (INR)y Amount
1. |LOT|Sale of Car being Audi|1,88,000 18,000 10,000
1 |A42.0TDI (Registration|(Rupees One|(Rupees Eighteen|(Rupees Ten
No.HR26CS1442) Lakh Eighty Eight| Thousand Only)  [Thousand Only)
Thousand Only)
2. |LOT[Sale of Car being Audi|4,01,000 40,000 20,000
2 |A62.0TDI(Registration|[(Rupees Four|(Rupees Forty|(Rupees Twenty
No. HR26BZ8600) Lakh O ne|ThousandOnly) |ThousandOnly)
Thousand Only)
NOTES TO AUCTION PROCESS:
5. No. Particulars Details
1. |Last date of submission of online bid application with 29A eligibility 26.12.2025
documents, along with KYC by the interested party e
2. |Date and time of EMD deposit on or before the date by the interested bidder|26.12.2025
3. |Inspection of Assets of Corporate Debtor 26.12.2025
4, |Date and time of E-Auction (with unlimited extension of 5 minutes each) 30.12.2025
5. |Declaration of successful bidder 02.01.2026

Terms and Conditions of the E-auctions are as under:

1. The intending bidders are required to register and participate in the sale through the
Baanknet e-auction platform, as the sale will be conducted exclusively on the said platform
inaccordance withthe IBC, 2016, and applicable IBBI Regulations.

2. E-auction shall be conducted on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS”,
“WHATEVER THERE IS BASIS”, & “NO RECOURSE BASIS” through the prescribed e-
auction service provider under the Code, i.e., Baanknet Auction platform (formerly eBKray).
3. The complete E-Auction process document containing details of the Assets, online e-
auction Bid Form, Declaration and undertaking Form, General Terms and Conditions of
online auction sale are available on the Baanknet Auction platform (formerly eBKray) or can
be obtained by sending an email to lig.zenicacarsindia@gmail.com.

4. Only those bidders who submit the Earnest Money Deposit (‘EMD’) along with KYC and
other requisite documents within the stipulated timeline shall be eligible to participate in the
e-auction.

5. The prospective bidders may inspect the assets mentioned above with a prior
appointment with the undersigned (Mobile No. 9814333213).

6. Bidders shall be deemed to have inspected the asset and to have satisfied themselves
regarding the title, statutory liabilities, dues, and any other claims or encumbrances
thereon, prior to placing their bids. No objections or claims in this regard shall be
entertained atany stage thereafter.

7. Prospective bidders shall submit the requisite documents, including a declaration of
eligibility under Section 29A of the Insolvency and Bankruptcy Code and Earnest Money
Deposit (‘(EMD’), only through the Baanknet, electronic auction platform.

8. In the event that a bidder is found to be ineligible under Section 29A at any stage of the
process, the EMD submitted by such bidder shall stand forfeited, without any further notice
orobligation on the part of the Liquidator.

9. The Successful Bidder shall be solely responsible for payment of all applicable charges
in relation to the assets, including stamp duty, registration charges, transfer fees, road tax,
applicable GST, insurance, and any other statutory or non-statutory dues or levies as
prescribed under applicable law. All costs and expenses for transfer of ownership,
documents, compliance, and incidental requirements shall be borne exclusively by the
Successful Bidder. Any statutory dues, penalties, challans, or liabilities pertaining to the
assets, whether existing or arising on or after the date of the sale, shall be borne and
discharged by the Successful Bidder in accordance with applicable law.

10. The successful bidder shall pay the balance sale consideration within 90 days from the
date of demand, in compliance with Regulation 33 of the IBBI (Liquidation Process)
Regulations, 2016. Failure to make the payment within the stipulated period shall result in
cancellation of the sale, forfeiture of the EMD, and the asset may be resold at the risk and
cost of the defaulting bidder.

11. Nothing contained herein shall constitute a binding offer or a commitment for sale of
assets of the Corporate Debtor.

12. The Liquidator has the right to accept or reject any or all offer(s) or adjourn/postpone/
cancel/modify/terminate the e-Auction or withdraw any assets thereof from the auction
process at any stage. However, such discretion shall be exercised only pursuant to
consultation with the Stakeholders’ Consultation Committee.

13. Participation in the e-auction shall be deemed as an unconditional acceptance of the
terms and conditions of sale, including all disclaimers and notices published in this regard.
Note: Bidders are advised to carefully refer to the complete E-Auction Process Information
Document / E-Auction Process Memorandum for detailed terms, conditions, instructions,
and procedural requirements governing the e-auction. In case of any clarification or
assistance, prospective bidders may contact the undersigned at the details provided in the
auction notice. Sd/-

Navneet Gupta, Liquidator
Zenica Cars India Private Limited (Under Liquidation)
Regd. No. IBBI/IPA-001/IP-P00361/2017-2018/10619

Date: 06.12.2025
Place: Chandigarh

8, |Address and e-mal of the inserm
resalution professional, as
:'Hﬂm_';l'?_'lfd wih 1I||:: EI;:.;:!I'-:! .

10 | Address dnd g-midil $o be used for
cTRspondence with the mierim
resalition professional

1258, [l No, 15, T= Point, Main Market San Magar
Burari, Maw Delha-110084.

Emal . sanjayifalcs@gmaileom
JOB-209, VARDHMAN FORTUNE Mall, & T Karnal
Road, Opp, Manendro Enclave | Hans Clnema
Aradpur, New Dehi-110033,

G | Ipmelc sl B0EE gl com

17" Decarnber 2025 Pourbstn days fram the date of
intimagion of arder i insohancy professional)

Name the cizssies] . Hesl Estate Invesion

11, |Las! dale for submission of clams

12, |Clagses of creditars, By, s
clavss (b} of sub-saction (BA) of
Seetian 21,

13 |Mames of nsotvency Prafessionals 1. Shashi Bhushan Prasad

dentilied 1o act &5 Autharised IBEEIPA -O0HIP-ME TG 2 8-19/12114

Represantative of crediiors m a Addrass: E-43, LGF Panchshesl Park,

class (Theee names Tor each cRessy | New Dehl = 190017

Emiail; shashipdicagmall, com

2. Amil Talwar

IBHEPA-O0HP-M-01 1 TR0 1-202 31 3HET

A-4r5, Jiwan Jyoli Apartments |, Mear Lok Yihar

Piramgeea , Mew' Delhi -1100534

Email Id - ametalwarcsiigmail.oam

3, Harmesl Kaur

IBREPA-OOXP-R-0094 8/ 2020- 20211 307 6

J 871 Krshea Kagar, Easl Dedhi-110057

Emall - ipharmestkaungigmail com

Web link: Mipy

14, 11a) Ressvant Forms and ;
() Dot of aulborived PEYSICAL ADDAESS: Details of AR ang awvasiablp 2

| _"E“-{If.‘!.‘il’.l'l‘lﬁl-'-éi. @ avallabie at e Address mentioned underitam =13 ahove.

Malice s hereby gaeen [hal tha Nationad Company Law Tribinal Deli Bench W has orered he

gammencemant of @ corparale instdventy resakilion protess of he 'S METCALFE PROPERTIES

PRMATE LIMITED on % December 2025 and appoirded  undersgned as |RP the process of CIRP

slaried an 17th December 2025, The Cedar of Hon'ble MCLT Dethi Banch Y updated on e website of

RCLT onsamadala

The creditors of WS METCALFE PROPERTIES PRIVATE LIMITED are harshy calied upon o gubmil

thedr daims with frosd o0 of bedare 171h Decamber 2025 §o (he inlenim resplulion pralessiorsl & the

aridress mantionad againsl entry fa. 10

The fnancial creditors shal submit their claims with proof by efectronic means onfy, All other cradibors

mary Eubemit e cleims W |:I"l:l:|| Ty pedao. tl',' file =l |.'l_|' glecinorc means.

A Financial Crector LIEI':II'!Q i A class, a9 k=had agam&t [1§5] By M 12, shal indicat=s s choiss af

Authoriped representative romamong he tres msolvency Prolessional lisled againal enley Mo 13 e acl

a5 aulbanized represontairon of tha class spacify clags in Fom Ca

Submission of falsa o miskaading proafs of claim shall sltact panaiies

Hame and Signature of Interim Resoluthon Professional

SANJAY KUMAR JHA

IEBRIPA-D02NP-RO0ERH 2015191 2031

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the
Securitization And Reconstruction of Financial Assets And Enforcement Of Security
Interest Act, 2002 and in exercise of powers conferred under section 13 (2) read with
rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount
mentioned against the respective names together with interest thereon at the applicable
rates as mentioned in the said notices within 60 days from the date of receipt of the said
notices, along with future interest as applicable incidental expenses, costs, charges etc.
incurred till the date of payment and/or realisation.

Diate; 058h December 2025
Plsee: Bew Dethi

Sr Borrower/ 13(2) Notice Date/ | Date/ Time
N ‘| Loan No. Co-Borrower/ Outstanding Due | & Type of
o Guarantor/ Mortgagor (inRs.) as on |Possession
1 ia Gi Date:
Pro prietor Mr. D}i/wan Rs.96,60,664/- Time
P ) (Rupees Ninety Six | Property-1:
Chand Taneja, 2) Mr. Lakhs Sixt 11:10 A.M.
45138640002289 Diwan Chand Taneja y Property-2:
Thousand Six | 41:19 A M
(Borrower), 3) Mrs. Kanta Hundred and Sixt <19 AM.
Rani (Guarantor), 4) Mr. Y| Property-3:
Gulshan Kumar Four Only) as on | 11:10 A.M
21.09.2025 Symbolic
(Guarantor) Possession

Description of Secured Asset: Property Detail-1: Property bearing No.27, Built on
Land Measuring Area 361.95 Sq.yards, out of Mustatil No.33, Killa No.20 & 21/1, situ-
ated at Village Nangloi Jat, State Delhi, Ababdi known as Dharam Colony, New Delhi-
110041. Owned by Mrs. Kanta Rani, W/o. Sh. Diwan Chand Taneja. Bounded as:
East: Gali 10 Ft., West: Other's Property, North: Main Road, South: Other's Property.
Property Detail-2: Property Bearing No. 28, Built on Land Measuring Area 320.25
Sq.yards, out of Mustatil No.35, Killa No.20 & 21/1, situated at Village Nangloi Jat,
Delhi Delhi State Delhi, Ababdi known as Dharam Colony, New Delhi-110041.
Owned by Mrs. Kanta Rani, W/o. Sh. Diwan Chand Taneja. Bounded as: East:
Gali 10 Ft., West: Plot of Roshan Lal, North: Plot No.29 of Dewan Chand, South:
Plot No.27 of Smt. Trilok Chand.

Property Detail-3: Property bearing No.29 (Area 316.64 Sq.yards) and Shop
No.20 (Size 70.41 Sq.yards), Total Land Measuring 316.64 + 70.41 Sq.yards =
387.05 Sq.yards, Part of Mustatil No.33, Killa No.20 & 21/1, situated at Village
Nangloi Jat, Delhi. Owned by Mr. Diwan Chand, S/o. Sh. Kesar Dass.
Bounded as: East: Gali 10 Ft., West: Land of Sh. Roshan Lal, North: Shops,
South: Sh. Uttam Chand Property. Shop No.20 Boundries: East: Shop No.19,
West: Shop No.21, North: Main Road, South: Na.

2 1) Mr. Ankur Chauhan, 22.09.2025 Date:
Sice deceased represent b Rs.9,29,574/- o

s LR M gh't | y (Rupees Nine Lakh 04.12.2025
it's rs. Shita Twenty Nine Time:

(5269610000208 (Wife of deceased) Tnouzang Fi\ée 02:10 P.M.
(Applicant), 2) Mrs. Shital Seventy Four Only) . y _'

(Co-Applicant) as on 21.09.2025 | ossession

Description of Secured Asset: All that piece and parcel of the Immovable
Property bearing 3 BHK Upper Ground Floor, Flat No.B-1, Covered Area Measuring
750 Sq.ft., Total Area Measuring 160 Sq.yards, situated at Om Shanti Apartment,
Property ID No.3PUOBR89, Waka Mauja New Colony Palwal, Tehsil & District
Palwal (More Particularly Described in Sale Deed No0.11937 Dated 22.02.2024)
Owned by Mrs. Shital, W/o. Mr. Ankur Chauhan.

Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
above have failed to repay the amounts due, notice is hereby given to the Borrower's
mentioned herein above in particular and to the Public in general that the authorised
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned
above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Delhi Sd/- Authorised Officer,
Date: 06.12.2025 For Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, W.E.A, Arya
Samaj Road, Karol Bagh, New Delhi-110005.

FORM Ho. INGC-25
|Furauant fo Rule 30 the Companlas {Incorporation) Aules, 2014]
Change of Registered Office of GlazeSmithKline Consumer Privale Limited
Iram “Stale of Punjab”™ lo the “HNCT of Delhi”
BEFORE THE CENTRAL GODVERNMENT
HON'BLE REGIOMNAL DIRECTOR, HORTHERN REGION, NEW DELHI
MINISTRY OF CORPORATE AFFARIRS
Aad: B-2 Wing, 2nd Flaor Ft. Doandayal Antyodaya Bhasan,
CGO Compbes, Mow Dethi= 1170 003
1IN THE MATTER OF THE COMPANIES ACT, 2013, SECTION 13{4) OF COMPANIES
ACT, 2013 AND RULES 3048} (a) OF THE COMPANIES (INCORPORATION) RULES,
2014,
AND
Il THE MATTER OF GLANOSMITHELINE CONSUMER PRIVATE LIMITED HAVING
ITSE REGISTERED OFFICE AT PATIALA RDAD, MABHA, PATIALA, PUNJAR - 147201,
ClN: UZ24232PB2014FTCOG9082
el AppHicant Company
Matice s hereby given (o ihe Gemeral Public thal the Apalicant Campany proposas o
make appiication o the Hon bée Reglonal Dirgctor, Mortnern Haglon, MNaew Lalhl, usndar
Saction 13 of the Compganias Act, 2013 'ﬁ-ﬁ&hirh:.l confirmalian of alteration of e
situation clavse of Memoranduem of Associatenn of the Apphcant Company intemms of
the apecial resolutlon passed at the Extra-ordinary General Meeting held on Monday,
151 dhayy of Decembers, 2026 1o enable the Apphicant Gomipany o change ts Registared
Uice from the St&ate of Funjaih o NG T of Dethl
Any porson whose imbeeest i filkely I be affected by the proposed change of e
Ragistered Gffice of e Appticant Company may delliver aither on the MLUA-21 portal
{werw micasgoviing by fing Investor Complaint Torm or cause 1o be delivered or Send
by reqgistered post of hisfer objections supported by an atbdawit stafing the nature ot
higSher nterest and grounds of opposition (o the Han'bla Regional Directes Marthem
Ragion, Mew Dethi at B-2 Wing, 2nd Floor, Pt Deendayal Anbrodaya Bhawan, CGO
Compiex, Maw Delhi - 110 303 within fourteen days froon the data of publication ol
thiz malice wilh a copy of the Applicant Company & dBs Begistered OfMice al Patiala
Rozd, Mabha, Patiaia, Funjeb - 147 201 along with carbon copy at Corporate Otfica
situated at f e Floor, One Horzon Center, OLF Phase 5, Goll Course Baad, Sacior 43,
Gurugram, Harvana- 122002
For and on behall of Applicant Company
GlaxnSmithKline Consumaer Private Limited
Bd /-
Aizon Singla
Mirachor
DIN: 10962948

Dale: D5.12.2025
Plage: Gurugram

OFFICE OF THE RECOVERY OFFICER - I/l

DEBTS RECOVERY TRIBUNAL DELHI (DRT 1)
4™ FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET, NEW DELHI-110001
DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS &
BANKRUPTCY ACT, 1993 AND RULE 2 OF SECOND SCHEDULE TO THE
INCOME TAX ACT, 1961

TRC/2971/2022 04.10.2025
PUNJAB AND SIND BANK  Versus KUMAR GAURAV SHARMA AND ORS.
To

(CD1) KUMAR GAURAV SHARMA S/O RAJENDER KUMAR
R/O 15, TYPE-3,41.BATTALION, PAC, VAISHALI, GHAZIABAD (U.P.)
ALSO AT: M/S KANISHKAASSOCIATES, C-10/G-3. GROUND FLOOR, DILSHAD
COLONY DELHI-110095.
ALSOAT: 47-B. VAHINI PAC TASK FORCE, GOBINDPURAM, GHAZIABAD (UP)
ALSOAT: D-331-A, 2ND &3RD FLOOR, WEST VINOD NAGAR, DELHI

(CD2) BHARTI JHA W/O KUMAR GAURAV SHARMA, R/O 15, TYPE-3, 41, BATTALION,
PAC, VAISHALI, GHAZIABAD (U.P.)
ALSO AT: C/O INDIRA GANDHI AIRPORT. GOUND FLOOR, BUILDING
TERMINAL-3, NEW DELHI.
ALSOAT: JASPER INFOTECH PVTLTD. MOHAN CO-OPERATIVE INDUSTRIAL
AREANEW DELHI-110041

(CD3) ABHAY GOYAL S/O RAM KUMAR GOYAL R/0 298, GROUND FLOOR, DILSHAD
COLONY NEW-110095.
ALSOAT: M/SRAMTRADING CO. 822, RAM VIHAR, DELHI-110033

This is to notify that as per the Recovery Certificate issued in pursuance of orders passed

by the Presiding, Officer, DEBTS RECOVERY TRIBUNAL DELHI (DRT 1) in an amount of

Rs. 14,29,105.10 along with pendentellite and future interest @ 12% w.e.f. 24.12.2018 till

realization and cost of Rs. 17,000.00 has become due against you (Jointly and

serverally/Fully/Limited).

2. You are hereby directed to pay above sum within 15 days of the receipts of the notice,

failing which the recovery shall be made in accordance with the Recovery of Debts Due to

Bank and financial Institutions Act. 1993 and Rules there under.

3. You are hereby ordered to declare on an affidavit the particulars of yours assets on or

before the next date of hearing.

4. You are hereby ordered to appear before the undersigned on 09.12.2025 at 10:30 a.m.

for further proceedings.

5. Inaddition to the sum aforesaid your will also be liable to pay:

(a) Such interests as is payable for the period commencing immediately after this notice of
the certificate/execution proceedings..

(b) All costs, charges and expenses incurred in respect of the service of this, notice and
warrants and other processes and all other proceedings taken for recovering the
amountdue.

Given under my hand and the seal of the Tribunal, on this date: 04.10.2025.

P NIRANJAN SHARMA, Recovery Officer-ll
j‘ DEBTS RECOVERY TRIBUNAL DELHI (DRT1)

ASSET RECONSTRUCTION COMPANY (INDIA) LTD.

ﬂ ‘| Acting in its capacity as Trustee of various Arcil Trusts
() rC| Arcil Office: The Ruby, 10th Floor, 29, Senapati Bapat Marg,
L Dadar (West) Mumbai-400028

Website: https://auction.arcil.co.in; CIN-U65999MH2002PLC134884
CORRIGENDUM

Please refer to the Public Notice for Sale Through Online E-Auction published in this
News Paper on 26.11.2025, Pertaining to Name of the Borrower/ Co-Borrower/s/
Guarantor/s/ Mortgager/s: Jabir, LAN No0.30739420000080. Date & Time of E-
Auction should be read as “09.01.2026, 05:30 PM” instead of “10.12.2025 01:30 PM".
All other details remain same.

Place: Saharanpur
Date: 06.12.2025

Sd/- Authorized Officer
Asset Reconstruction Company (India) Ltd.

S. E. RAILWAY - E-TENDER

Tender Motice No.: PCMM/GENLITP/Z20Z5/43, Dated: 05.12.2025. Tander for "E”
Procursment System. The Principal Chief Malenals Manager, Sowth Eastermn Railway,
Hd. Crs. CHfica {5th Floor), Mew Administrative Building, 11, Garden Reach Road
Folkalz-7000432 for and on behalf of the President of India invites apen E-fenders
which have been uploaded on website weenlireps gov.in 33 follows. All the tenders
will ke chozad at 14,00 hrs.
Sl | Tendar Closing Brief Description Quantity EMD
Mo, Mo, Date amount {T)
"1 |332514666 [22.12, 2025 Nan Asbestos Based Setof | 4130 set | 1,568,390 |
Brake Pad (1 no, LH &
1 . BHY) e,
2 | IF25E010 |24.12.2025 ) Cast Sleal Bolster etc. Janos. | 141,740
3 | BE250047T 115,12 2025 Manufacturing and supply of 00 et 20,00, 000
1 in 12 Weldable CMS
Crosaings for 25 T Axle loasd
B (1673 mm)eic
4 |B0250012B8 130,12 2025 | Manufacturing and supply of | 1200 set (50,00, 000
10125 mim Curved Switch for
25 T Axle inad as per RDED
| Org: No: T-9781, et
§ | IE255675 |29.12.2025|250 KA, Phase Diasal 2 nos. | 1.23.650
Ganaraior Sat
B | 25253583 |17.12.2025 | Bull Gear 58 Teeth for WaP-d | 37 nos. | 1,186,140
|Loco
7| 25253659 122122025 | Traction Motcr Blowar wilh A5 nos 1,440,500
Moto
B | 25253660 |23.12.2025| Gear Wneel 65 Teeth for 57 nos. | 1,935,710 |
WRGT Looos
9 | 252537087 124122025 Set of Mist. kits of D valves of | 126 sat | 1,891,800
|ETD Brake System
10 | 60255440 |22, 122025 |Manufacturing & Supplvof 1in] 028et |1,45770
8.5 Sciaaors Cross Over with
400 mm Curved Swilches ebs
11 | 60255467 |01.01.2026 | Manufacture and supply of 20000 116,93, 540
Mono Block widsr Pre-Siressed] nos
concrate Slesper etc.
12 | BoZso121 |01.01.2006 | Manufacture and supply ol 1558t | 8,677,300
1 .5 Damond crasseng
{wilh Double slips ate
13 [GE255017A I]E.I}1.2D2{1“=Tu ngsten Carbide Tamping 15=et | 1,96 430
Tool (TCTT} for CSMIDUD
(00d Model) maching afe,
14 1292550574 122 12,2025 | High Tensile Transtion CB Blnos. | 1,681,240
ICI::n.lpIer for AC Locos elc
15 {38253063A |01.01.2026 | Air Brake Hose Coupling for 27400 S, Gt 500
|Elralu=: Pipe eic: [
16 | 90253113 |26.1 EEDiE-Ellp free finish stainkess steal | 34620 | 1,60,140
Sheet Size: 1.25mmx3F10mm| ®gs
=810mm
17 1312514818 02,04, 2026 | Mon asbestos Based "K" type: | TORE3 | 4,25170
high frickon composile brake Mas
| Blocks el
18 [33251486C [12.01.2026 | Non Asbastos Based Set of ITITO |14.254T70
Brake Pad atc. Set
19 [33253187A [07.01.2026 ] Secondary Spring (outer) for | 141 nos. | 1,54,670 |
|LHE Mon AC
20 | AAZS5156 |05.01.2024 | Cast Steal Casnub 22-HS GEset | 3.23.140
Bogie suitsble for BREM-22.9
BT Wagon efc.
interested tendersers may visit website www. lreps.gov.in for full detaits/
descriplion/spacification of the tenders and submit their bids onfine. In no case manweal
tendars for these items will be accepled. N.B: Prospeciive Bidders may regulary vesit
wwwiraps.gov.in 1o participate inoall ather eoders & any cofngendum pulblished
theseafter, [PR-325)

a Bank

ndia Undertaking)

‘.'l('_I?T v Cans

(TIRTT PR BT SUHH) (A Govt.

Whereas, The undersigned being the Authorized Officer of the Canara Bank under the Securitization and Reconstruction of
Financial Assets & Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13 (12) read with
rule 3 of the Security Interest (Enforcement) Rules, 2002, (Act 54 2002), issued demand notice/s on the dates mentioned against
each account calling upon the respective Borrowers/Guarantors/Mortgagors to repay the amount as mentioned against each
account within 60 days from the date of notice(s)/ date of receipt of the said notice(s).The Borrowers/Guarantors/Mortgagors
having failed to repay the amount, notice is hereby given to the Borrowers/Guarantors/Mortgagors and the public in general that
the undersigned has taken Symbolic Possession of the property/ies described herein below in exercise of powers conferred on
him/her under Section 13(4) of the said Act read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002 on the dates
mentioned against each property. The Borrowers/Guarantors/Mortgagors in particular and the public in general is hereby
cautioned not to deal with the property/ies and any dealing with the property/ies will be subject to the charge of Canara Bank for the
amounts and interest thereon. The Borrowers/Guarantors/Mortgagors attention is invited to provisions of sub section (8) of section
13 ofthe Act, in respect of time available, to redeem the secured assets.

POSSESSION NOTICE
(For Immovable Property)

s. Name of the Description of Mortgaged Amount gate 02‘ g;ﬁg;n
No{ Borrower/ Mortgagor/ Guarantor Immovable Property outstanding ﬁ{,‘lﬁ:'; n?)tice afflixed
1.| Branch : Kashipur, Tanda Ujjain Residential House at Pakka Kot, Rajpuram Rs.

Borrower : Mrs. Maya W/o Mr. Mahesh, | Colony, Manpurj Road, Kashipur out of Gata| 2,56,550.57 12.09.2025101.12.2025

Co-Borrower: Mr. Mahesh S/o Sh.|{No. 617/4 Min, Kataratal Pashchim, revenue as on

Ram Kumar, Guarantors: 1. Mr.|yillage Beljudi, Tehsil Kashipur. Admeasuring| 29.11.2025

Dharampal Sharma S/o Mr. Bankelal|area 1003.44 sq. ft i.e. 93.25 sq. mtrs.|with interest &

Sharma 2. Mr. Mahendra Singh S/o Mr.| Boundaries (as per sale deed):-North-|other charges

Teka Singh Plot/boundary wall of Shakunbhari Devi,

South- Rasta 14 ft. wide, East- Property of Seller Manish Kumar Sharma, West- House of Mrs.Bhavana W/o Sh.Pramod Singh,
Name of Title Holder: Mrs. Maya W/o Mr. Mahesh. CERSAIID-200005534583.

2.| Branch : Jaspur, U.S. Nagar
Borrower/Mortgagor : M/s N.K.
Moulding, through Prop. Jai Prakash.

Prakash S/o Sh. Harkesh Singh.
CERSAIAssetID-200017467205.

Land and Building having adm. Area of 1300 Rs.
sq. mtrs. Situated at Khasra No. 161Min,|19,70,812.55 |03:09.2025/01.12.2025
Mauza Raipur Patti Harji, Tehsil Jaspur, District as on

28.11.2025

U.S. Nagar, Bounded as below:- North- Plot of Harkesh Singh, South- Plot of Harkesh
Singh, East- Neher & Rasta, West- Plot of Harkesh Singh, Name of Title Holder : Mr. Jai

with interest &
other charges

3.| Branch : Bajpur (Ramraj Road)
Borrower : Shree Syam Clothes Center
(Prop. Firm and Borrower), Mr.
Deepak Kumar S/o Sh.Chhitar Singh
(Proprietor/Borrower), Guarantor:
Late Smt. Tarawati C/o Sh. Chhitar
Singh through legal heirs Mr. Deepak
Kumar, Ms. Supriya Rani, Ms. Bhavna
Rani, Ms. Honey, Ms. Palveer Kumari
Since minor through father Mr. Chhitar
Singh, Ms. Babli Since minor through
father Mr. Chhitar Singh and Mr. Chhitar
Singh

Residential House at Khata No. 00626 Khasra
No.39/1, adm. Area 180 sq. mtrs. Village
Chakarpur, Mehta Farm Colony, Near D.A.V.
Public School, Ward-13, Tehsil Bazpur, Distt.
U.S. Nagar, Bounded as below:-North-
Property of Kuldeep Singh, South- 15 Ft. wide
road, East- 10 Ft. wide road, West- 20 Ft. wide

road. Name of Title Holder : Late Smt. Tarawati C/o Mr.Chhitar Singh through legal
heirs Mr. Deepak Kumar, Ms. Supriya Rani, Ms. Bhavna Rani, Ms. Honey, Ms. Palveer
Kumari since minor through father Mr. Chhitar Singh, Ms. Babli since minor through
father Mr. Chhitar Singh and Mr. Chhitar Singh.

CersaiAsset|D-200084433870

Rs.

12,97,856.35
ason

28.11.2025
with interest &
other charges

13.08.2025(01.12.2025

4.| Branch : Jaspur

Borrower : Late Mr. Sunil Kumar S/o
Sh. Sompal Singh Through Legal Heir
Mrs. Chitra W/o Late Mr. Sunil Kumar,
Late Mrs. Vidhyavati W/0 Shri Sompal
Singh Through Legal Heir Mr. Sompal
Singh and Mr. Kapil Kumar S/o Sompal
Singh.

Residential Property situated at Moh Julahan,
G.G.1.C to Ghas mandi via Sarkari Aspatal
Jaspur Patti Kalyan, Jaspur and a part of Gata
No. 128 min, Vill. Jaspur Patti Kalyan, Tehsil
Jaspur, Distt. U.S. Nagar admeasuring 75.25
Scm.Boundaries as per sale deed:-North-
Rasta 15ft wide, South- Property of Parveen
Jahan, East- Rest plot of Afsar Ali, West-

Property of Ramesh Singh.
CERSALASSETID 200033725169

Rs.

10,09,996.56
ason

29.11.2025
with interest &
other charges

15.09.2025(01.12.2025

Date : 05.12.2025

Place : Haldwani

Authorised Officer, Canara Bank

Indian Bank

AlLLAHABAD
(A& Govet. of India Undertaking)

Zonal Office, Delhi Central
Indian Bank Building, 1st Floor, 17,
Parliament Street, New Delhi-110001

SALE NOTICE FOR

E-AUGTION ON 24.12.2025

APPENDIX- IV-A" [See proviso to rule 9 (1)] SALE NOTICE FOR RESALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 9 (1) of the Security Interest {Enforcement) Rules, 2002.
Motice iz hereby given fothe publicin general asd in particular to the Borrower(s) and Guarantors) that the below described immovable properties, mortgaged/charged o the Secured
Creditor, the possession of which has been taken by the Authorizad Officer of Indian Bank, Sacured Cradior, will be sold on “As is where is”, “As iswhat is™, and “Whatewer there is”
on 24.12.2025 for recowvery of duss. The specific details of the proparties intended to be brought to saie throwgh g-auction mode are enumerated Delow

DESCRIPTION OF PROPERTIES/ASSETS T0 BE AUCTIONED ON 24.12.2025 (15 DAYS NOTICE FOR RESALE)

Mame of the Borrower(s)/ Contact Person Details of Physical / Amount of | Reserve Earnest
Guarantor (s)/ & Iinavabla Pronaiiias Constructive|  Secured | price | Money Deposit
Branch Name Mobile Number s pary/ie: Possession | Debt as on [ Min Incremental Amount
i) (i} {ii) (i) | iv) {wi) {wii) {iii}
Borrawer.- W's Gowal Rice Traders (Mr, | T Entire First Floos wit Aaaf ; ul 3 Rz,
" Pradeap Goyal Sio Krishan Ghand Goyal) | H.[I:!.r;?ﬂﬁ]:;:m: 5';2}?1-;"?,-@; E!:gl:lllm; -;'I::zﬂckﬁtlggrijtﬁzsgur”ﬁ“ Pnpggesl,cs-laérl 7,66,66,214/- + | Hs. Rs. 3.05 Lakhs
Rohini, Delhi, 110085, admeasuring 31.69 5o nterest & ather | - 30.90
Morlgagor/Guarantor:- Mr. Pradeep| (3240447136) |Mirs. Boundaries: North of Plot no, 11, Soulh of| expenses bl | Lakhs Rs. 0.10 Lakhs

Goyal & Mrs. Shashi Goyal

Branch: Chandni Chawk

Open , Easiof Piot Ma. 09 and West of Fiot No, 07

Property [0 IDIB30192138402C

realization of

Bank's dues
(345 an

2003 2025

mentioned above

Date and Time of e-Auction:- 0n 24.12.2025 between 11.00 a.m. to 5.00 p.m. with unlimited extensions of 10 minutes each. Minimum Bid ingramental amount is as

contact PSBANENce Pyt Lid, Gontact Mo 8291 2202800

Date: 04.12. 2025 Place: New Dedhi

Bidders are advised 1o visit the website (https:www. baanknel.com) of our e auction service provider PS8 Alliance Pvi. Lid to participate in online bid. For Technical Assistance
Please call 3291 220220, For Reqistration status and for EMD status please email to support. Baanknet@pshalliance. com.
For praperty details and photogragh of the property and ascton terms and conditions please visdt: hitps://www, baanknet. com and for clarifications refated 1o this portal, please

Biddars are advized to usa Property 10 Number mentioned above whils searching lor the proparty in the vabsitewith httpswis abkray. in

Authorised Officar, Indian Bank

epaper.ﬁnanﬂtaiexpress.mn‘. .

New Delhi
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